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SALE OF NON-PERFORMING ASSETS

BOI Irvites Expression of Interest from eligiole ARCs/8anks/NBFCIFIs for the proposed

NOTICE

Members of the Company kindly note that, the Company has issued a Comigendum to

Notice dated July 26, 2022 convening the 30" Annual General Meeting of the members of
the scheduled to be held on Wednesday, ber 07, at 03:30 pm.
Conferencing ("VC") / Other Audio Visual Means (" OAVM'] sant to he
members by email. Tha Comgendum can be downloadead from the 's website
iLe. www.kel-ind.com and can also be accassed from the website of Stock Exchanges
and the National Stock Exchange of Inda L. at

ie. BSE Lid. at www.bseindia.com
www.nseindia.com and that of Nationa Securities Limited ("NSDL") at
www.evoting.nsdl.com. Al other contents of tha Notice , save and except as

modified or supplementad by this Corrigandum, shall remain unchanged.
AlmemmedarehmbyrequestedbreadmeAGMmmm

sala ofts NPAs. The sale shall be on “As is Where is, As is Whatis and Whatever there | | Co792n°™ Order of the Board
is basis” and “without recourse basis”. The prospecive ivestors (who are eigible) are For KEl Industries Limited

requestad to visit our websie iImmediately, in section Expression of Interest column at Sd-
Bani's wabsitai.e. www.bankofindia.co.in for further details and ferms & conditions. Place: New Delhi ore Kunal
Date: 23.08.2022 Place: Mumbal | | Date: 22.08.2022 AVP (Corporate Finance) & Comm s«:ntuy

FORM-B PUBLIC ANNOUNCEMENT
(Regulstion 12 af the Inseivercy and Bankauplcy (Liguidstion Process) Regulaions, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF HIKE LEATHER PRIVATE LIMITED
Fon THE ATTENTION OF THE STAXEHOLDERS OF HIKE LEATHER FRUVATE LIAITED

: PARTICULARS
1. | Nama of corporata deblor | HIKE LEATHER PRIVATE LIMITED
2| Date of incorporation of corporate debtor | 20008/2007
3. | Authority under which corporate REGISTRAR OF COMPANIES,
debtor is incorporated! registered CHANDIGARH
4. | Corporate ldentity NoJ/ Limbad Liabiity U18200PBZ007PTCO31322

idantification No. of corporate debior
5. | Address of the registered ofice and
principal office (if any) of corporate KAPURTHALA ROAD,
dabtor JALANDHAR PUNJAB-144021

6. | Date of closure of Insolvency Resolution Process| 250312021

7. | Uiquidation commencement date of | 18/08/2022

corporate deblor (RECEIVED ON 20/08/2022)
B | Name and registration number of the | NAME: JATIN MEHRA

14, LEATHER COMPLEX

insolvency professional acling as

REGISTRATION NUMBER: 1BBI/

liquidator 1PA-0014P-P-02010/2020-21/13103
9. | Address and e-mail of the lquidator, | ADDRESS: E-455, RANJIT AVENUE.
as registered with the Board AMRITSAR-143001, PUNJAB
E-MAIL: JATINMEHRAASSOCIATES
@GMAL COM
10. | Address and e-mail % be used for CORPORATE OFFICE: E-535,
coraspondance with tha hquidator RANJIT AVENUE, AMRITSAR-143001

E-MAIL: JATINMEHRAASSOCIATES
@GMAL.COM
CONTACT NUMBER: B146013366

11. | Las! date for submission of claims

17082022

PICCADILY SUGAR & ALLIED INDUSTRIES LTD.

CIN No: L15424PB1993PLC013137, Regd. Office: Jakhal Read,
Patran, District Patiala, Punjab, Phones: 0172-4660993,
Website: www.psailpatran.com, Email: piccaditygroup34@redifimail.com
STATEMENT OF STANDALONE UN-AUDITED FINANCIAL RESULTS FOR

THE QUARTER ENDED 30TH JUNE, 2022 (Rs. in lakhs excopt shares & %)
Quarter ended Year ented
- Particulars 30106.2022]31.00.2022] 20,06 2021 310002
Un-Audited | Audited [Undugited| Audited
1.| Total income from Operation (Nef) 73007 99219 759.66| 3rr072
2.| Proft Loss for the period (before tax, @ary| 2z (043 528
expepional items)
3.| Profiti Loss for the period bafors tax (afier w225 (2zm| (w4m| 540
excapional items)
4.| Profty Loss for the pericd afler Tax 1076 (©B57)] (2247 124
5.| Total Camgeshensive income for the w76 ®sm| (24m| 124
parind
6.] Equity Share Capital (Paid Up) 2325.45| 232545] 2322.10] 2322.10
7.| Other Equity NA NA NA NA
8.| Eamings per Share
Bas EPS oos| oy 1| oo
Diluled EPS 005 (o3| (10 001
Notes:

1, The abae is an extract of the delaided format of the quarterly Un-Audiled Finandal results with
e stock exchange under regulation 33 of the SEB! (Listing cbiigation and Disdosure
ﬂamremamsmeg.lam 2015. Tre 4l format of inandial results are avalable on the stock

Netice is herety gven that the Hon'tle Natoral Compary Law Tritunal, CHANDIGARH, has ardared
e commencement of Liguidation of the HIKE LEATHER PRIVATE UMITED on 18/0d/2022.

The stakehclders of MIKE LEATHER PRIVATE LIMITED are heriby called wpon 1o submit a proof of
rer claims, on or before 170072022, 1o the Iquidator &t the address mentioned against em 10.
The fnancal creditors shal submit feir proof of chims by dectronic means only. Al ather
ﬂmmmsmaynmlmmldmmm by post of by eleckonic mears.

Submission of false or mé
Date: 2008/2022 Piace: AMR[TS»\R

g proofs of dam shall atract penaties

JATIN MEHRA

wnmaipalrm com.
2. The Un-Audited results were relewed by audit commities on 11th August and thereafter
appraved by board of directors in their masting held an 12th August 2022

bsite www.bseindia.com and also on the company's website

Forand on behalf of the Board

Place: Chandigarh Sdl- (Naveen Pawar)
Date: 12,08.2022 Whale Time Director
Din No: 09691282




